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IN THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH,

ke sk e

ORIGINAL APPLICATION

In the matter of

NEW DELHI

NO. 1204/2024

News item titled “Punjab Forest Department raises alarm over
construction on Chandigarh periphery” appearing in the Tribune
dated 17.12.2025 (Original Application No. 1204/2024).

|Sr. No. | Particulars Dated Pages
1 Short Reply by way of Affidavit 1S.12..%02S I_ g
on behalf of Respondent no. 5
2 Annexure 1 IS.19.. 2025 -9
3 Annexure 2 15. 12 - 2025 Q-8

PLACE: SAS NAGAR

DATED: 15.l9..20as

Respi{ent no. 5

Komal Mittal, IAS, Presently
posted as Deputy Commissioner,
SAS Nagar, Punjab
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW CHANDIGARH

e o e

ORIGINAL APPLICATION NO. 1204/2024

In the matter of

News item titled “Punjab Forest Department raises alarm over
construction on Chandigarh periphery” appearing in the Tribune
dated 17.12.2025 (Original Application No. 1204/2024).

Short Reply by way of Affidavit of Komal Mittal, IAS,

Presently posted as Deputy Commissioner, SAS Nagar,
Punjab for Respondent no. 5

RESPECFULLY SHOWETH,

I, the Deponent above-named, do hereby solemnly affirm and
declare as under:

1. That the Respondent is aware of this pending matter before this hon’ble
Tribunal for consideration and compliance of the order dated 24.05.2025
passed by the Hon’ble Tribunal.

2. The the brief facts of the case are that The Forest Department has stated
that in the villages located near Chandigarh — Mirzapur, Jayanti Majri,
Karoran, Bharonjian, Siswan, and Nada — houses and farmhouses are
being constructed illegally. These lands were earlier classified as forest
land, but they have now been delisted from the forest list. These lands
now fall under the jurisdiction of GMADA (Greater Mohali Area
Development Authority), The Forest Department has identified 116 L
illegal buildings and has requested GMADA to take appropriate action.
These constructions are in violation of the Punjab Land Preservation Act
and the directions of the Hon’ble Supreme Court of India.

3. That the Respondent has called for the reports from the concerned

\:;q\\' = 4,; departments and based on the said reports the following actions have
f' AP
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As per the Report from Additional Deputy Commissioner (Urban
Development), SAS Nagar

As per the report received from the ADC (Urban Development) vide
letter no.8658 dated 15.12.2025, a report had been taken from
Executive Officer, Municipal Council Naya Gaon (letter no. 1977 dated
11.12.2025), that the Municipal Council had already submitted a report
vide letter No. 1650 dated 10.09.2025 regarding unauthorized
constructions: that as per the latest report received from ADC (Urban
Development), it has been observed that subsequent to the submission
of the said report, certain persons have attempted to carry out
unauthorized constructions without obtaining any permission, including
during late hours/night; that in this regard, a list of 33 cases of
unauthorized constructions has been received by the Municipal Council;
that notices have been issued to the concerned persons and further
action is being taken strictly in accordance with law and applicable rules.
List of the sites are attached in the tabular format(Annexure 1).

Report from District Town Planner (Regulatory), SAS Nagar

As per the report received from District Town Planner(Regulatory), SAS
Nagar vide letter no. 5890 dated 15.12.2025 it has been stated that the
detail of 62 unauthorized constructions has been attached.

» Approximately 10 demolition drives have been carried out since
2023 against unauthorized constructions in the concerned villages.

s Around 60 notices have been issued from 2022 till date against
unauthorized constructions.

o In village Karora, an unauthorized colony titled Forest Hill has been
issued a “show cause notice.” The matter regarding its jurisdictional
boundaries has been referred to the Municipal Council Naya Gaon and
Revenue Department.

s Various projects such as Fair Heavens Farms, Green Heavens,
Secret Valley Farms, Acacia Village, Golf Villas, etc., spread over about
2000 acres, were issued notices on 14.11.2024. The matter is under
appeal before the Special Secretary, Housing & Urban Development
Department, Punjab.

. In village Nada, Fairwood project developers (10 in number) were
issued “show cause notices” on 09.09.2025.
» In village Mirzapur, an unauthorized colony covering

approximately 16081 bighas 17 biswas was detected. 92
developers/promoters were issued notices, and action for registration of
FIRs is under process.

. During 2023, 13 farmhouse owners were called for personal
hearings; 5 farmhouses were sealed. Subsequently, under directions of
the Hon’ble Punjab & Haryana High Court, these were de-sealed as some
had valid Eco-Tourism permissions.,

» Many related matters are presently sub-judice before the Hon’ble
igh Court, the Hon’ble National Green Tribunal, and the Hon’ble
Supreme Court of India.
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. On 08.09.2025, 8 more farmhouse owners were called for personal
hearing. One farmhouse was sealed on 09.09.2025 with competent
authority’s approval, while replies from seven others are under

consideration,
List of the sites are attached in the tabular format(Annexure 2).

4. It is further submitted that all concerned departments are regularly
monitoring and taking necessary action against unauthorized
constructions, colonies, and farmhouses in accordance with the
provisions of the Punjab Regional and Town Planning and Development
Act, 1995 and other applicable laws. Continuous vigilance and follow-up
action are being ensured to prevent any further violations.

5. That the Deponent is filing this short reply at this stage, however, the
Deponent undertakes to file a detailed parawise reply, if this Hon’ble
Court directs so or need arises at a later stage of the proceedings.

In view of the submissions made herein above, it is ,
therefore, most respectfully prayed that the present
Suo Moto being devoid of any merits therein may
kindly be dismissed, in the interest of justice.

PLACE: 3RS NAGHR
DATED: 9 19.2025

Respondent no. 5

Komal Mittal, IAS, Presently
posted as Deputy Commissioner,
SAS Nagar, Punjab

VERIFICATION:-

Verified that the contents of Para no. 1 to 5 of my above reply by

way of affidavit are true and correct to the best of my knowledge and as per

information derived from the official record. No part of it is false and nothing
has been kept concealed therein.

Respondent no. 5

Komal Mittal, IAS, Presently
posted as Deputy Commissioner,
SAS Nagar, Punjab

Executi%ﬁagtﬁtrate
S.A%. Nagar

CE Scanned with OKEN Scanner

(% scanned with OKEN Scanner



. H...- Anen ure 1

Office of the Additional Deputy Commissioner (UD),
SAS Nagar

Cmail 1d :adc.ud.sasnagar@punjab.gov.in,ade.ud.sas@gmail.com Phone No.0172-2219401

o]

The Honorable Deputy Commissioner,
S.ALS. Nagar.

LetterNo.: F4 S & Date: /S /)2 |25

Subject: News item titled “Punjab Forest Department raises alarm over construction on

Chandigarh periphery” appearing in the Tribune dated 07.09.2024 (Original
Application No. 1204/2024).

Reference: In reference to your office letter no: 2669-70/MA2 dated: 28/11/2025.

With reference to the above subject and letter, it is requested regarding the information
sought by you that the Executive Officer. Municipal Council, Nayagaon, vide letter no: 1977 dated:
F1712/2025 (copy of the letter is attached), has clarified in his report that a total of 33 unauthorized
constructions (copy of the list is attached) have been identified by the Municipal Council, Nayagaon.

In this regard, notices are being issued to them by the Municipal Council, Nayagaon, and
further action is being taken. This is for your information.

Encl: As above

J“}F‘r‘ YEIE
Additional Deputy Commissioner (UD)
S5.A.S. Nagar.

&
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C Disit. Sahibzada Ajit Singh Nagar (Mohali), Punjab
c-maili-conpnayagaon@ymail.com Mob: 6239692608

- ‘-.I--l-—--.—-ﬁ,“l-lll—-.

NOJGE R, Date.(1/12.]2028

The Additional Deputy Commissioner (UD),
SAS Nagar. "‘

Subject: Regarding the news item titled “Punjab Forest Department raises alarm over

constrmftion ‘on Chandigarh periphery” published in The Tribune dated 07.09.2024, in
connection with Original Application No. 1204/2024. |

Reference: Your office letter No. 2510/MA-2 dated 04.11.2025

In reference to the subject cited above, it is respectfully submitted that the Municipal

information.

Enclosure: List of unauthorized constructions.

Executive Officer
Municipal Council Naya Gaon

i

b
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Municipal Council Naya Gaon
Sr.No | Name of Owner / Property Nature of Property | Action Taken i
1 Dhillion farm Dashmesh Nagar Commercial Naotice Issued
2 Pulp Resort , Shivalik Vihar Road Commercial Notice Issued :
Nayagaon |
3 R.A Farm Nayagaon District SAS Commercial Notice Issued _Jl
Napar :
4 Oyo Hotel Grand 3 Karoran Road Commercial Notice Issued i
Nayagaon |
5 Hotel Pride Main market Nayagaon | Commercial Notice Issued |
6 Hotel Royal Empire Adharsh Nagar | Commercial Notice Issued ﬁ‘
7 Fab Hotel Meridian Inn Adharsh Commercial Motice Issued ‘
Nagar Nayagaon |
8 Hotel Golden Leaf Adharsh Napar Commercial Notice Issued &
_| Nayagaon
9 Fab express Galaxy Adharsh nagar | Commercial Notice Issued
Nayagaon
10 Hotel New Arya Near lal Kothi Commercial Notice Issued |
Nayagaon i
i1 Hotel Royal Empire Adharsh Nagar | Commercial Notice Issued E
Nayagaon
12 Hotel lime wood Khuda ali sher Commercial Notice Issued
road Naygaon
13 Hotel The Lotus Main market shiv | Commercial MNotice Issued
mandir road Nayagaon
14 Hotel Pal Heritage Near Commercial Notice Issued
Guruduwara Nayagaon
15 Hotel Paradise near dhillon palace | Commercial Notice Issued
Nayagaon
16 Hotel The Black Gold near Century | Commercial Notice Issued
Public School Nayagaon :
17 Hotel eco plaza Mata Singha devi Commercial Notice Issued ;
road nayapaon |
18 Hotel the yellow Near UCO bank Commercial Notice Issued
Naygaon
I
I
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Hotel Himachal near uco bank Commercial Notice lssued
nayagaon

o S e T S i i e o

Capital O Hotel Daya Grand City Notice Issued

Commercla
Nayagaon

21 Oyo Hotel Aman Main Market

Commerclal Vssued
Nayagaon

Notice Iszuuc}_

22 Fab Hotel Bliss Karoran Road i
Nayagaon

Commercial MNotice lssued

HOtel O Shades Karoran Road near Commercial Notice Issued
century public school Naygaon

24 Collection O Bell Shovallk Vihar Com mgercial MNotice Issued
road naygaon

i
25 Hotel River Park Nada pull Commercial Notice Issued 1
naygaaon
I
| |
26 Hotel JM Plaza karoran Road Commercial Notice Issued !
Nayasgaon :
S |
27 Hotel city view karoran road Commercial Notice Issued |
Naygaon
|
28 Hotel platinum Inn karoran road Commercial Notice Issued |
naygaon '
i [
|
1 |
129 | hotel Blue Moon Khuda Ali Sher Commercial Notice Issued .
| Road Naypaon '
:
|
30 Raj Hotel sariva wala mod ol | Notlee Iss

Commercial
nayagaon

............
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Greater Mohali Area Development Authority

Sahibzada Ajit Singh Nagar
(Reguintory Branch)

To,
Deputy Commissioner,
S.A.S. Nagar,
Memo no./Gmada (R)-2025/5890 Date: 15/12/2025
- truction
et News item titled” Punjab Forest Depnrtment ralses alarm over cons
e '1 dated 07.09.2026

on Chandigarh periphery" oppearing In the Tribune

(Original Application No, 1204/2024)
Reference:-  Regarding your office letter no, 2510/M A.-2287 dated 04-11-2025.

With reference to the above subject and cited references, the detailed

o formation of 62 unauthorized constructions as sought is enclosed herewith apart from

this, please provde the list of 116 buildings for which details are being soughted so that

necessary action regarding these unauthorized buildings and constructions can be initiated

accordingly

Encl. Detial of 62 constructions

ﬁ wrf?anner (R),

S.A.S. Nagar
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Ihi nfl of 62 unun

tharlzed Constraelion

i

B ———

Name | Village | Tehsi Construetion | No. & Duof | Remarks
SN . s A detail Show Cnuse | (Demolition
Notice arder Lelter
| noJdate)
orimde vooaeh | Mail | Jroomsin2 | S48/ 17.09- Structure
| L::;il.::‘_ll‘::t.r'u I . | koanal Aren 2024 :Icmuli&h;r; ;m
Surjan Singh : 21.11.2 .
:d Ugar Ningh Noothparh Majrl Furniture (439-56/ 04- .‘i'lr:u::u rl.
And others Markel 11-2024 drzzrg?r -Ia 11?;3 ;m
X Handeep Sultanpur Majri Service 6750/ 26-11- Elrl!i:luﬂ:
Singh, stition and 2024 demnolishad on
Villape Julce shop 03.12.2025
Sultanpar,
Tehsil and
Distt, Majri,
Distt. S.AS,
Nagar
< Yadwinder Sultanpur Majri construclion | 6769/ 26-11- Structure
Singh. al Property 2024 demalished on
Village ofTice 03.12.2025
Sultampur,
Tehsil Majn,
Disth. S.AS,
Nagar
3 Randhir Soonk Majri Unnuthorised | Seal 995/ 08- Structure
Singh, Canstruction 04-2023 demolished
Village
Sconk,
6 Ajapal Sio Parachh Mohali Unauthorised | 2884/08-08. Sealed
Bachan Construction 2023
Longowal Rlo 25 Marla
217714398
Chandigarh
7 Kamla Devi, |  parch Majri Unauthorised | Seal 989/ 08- Sealed
Village Parch, Construction 04-2023
Tehsil Majri,
Distt. S.A.S.
Magar
3 Ranjit Singh Soonk Mohali Unauthorised Seal 11}13{ 17- Sealed
S/o Gurjit Construction 04-2023
Singh S/o 4 Acre
Kanar Singh
R/io #2813
Sec-37C Ist
Floor
andigarh -
B ;':r}::;.r - éﬁﬁh Siswan Mohali Resortin | | 1247/05-06- | Court Case PIL
Village Agre 2021 no. Ilﬂdqf 2025
[ is pending in
Pl Hon'ble Punjab
and Haryana
_High Court
i ran Mohali Unauthorised | 997/10-04- Court Case
N %r:l;’ﬁnsipﬁgﬁ ki Construction 2023 CA/464412025
Sanjeey 11 Acres plendmg in
Gupta The Hon'ble Supreme
Hevmitage Court of India
Vill Karoran
1] Gurbiksh Soonk Mohali Unauthorised | 562/22-02- Court case
Kaur Wio Construction 2023 COCP 3481 of
Gurkirpal 3 Acre 2023 pemdling in
Singh Slo Hon'ble Punjab
Gurkaram and Haryana
Singh Clo High Court
Baikunt Farm
Near Darbir
Baba Kelinal
Shah Kadar Ji
Masjad sooik

(J& Scanned with OKEN Scanner

..

/8

PNy 80 i) v ' = a —

i
!
1
[
!
!

@3 Scanned with OKEN Scanner

(% scanned with OKEN Scanner



—

ciy SRR . et & R Ar il 1 06- 1 The violntor has
g T Ravinder Stltanpur Majri 1;:{::::: :1:|:||;a:::1| 312121;} ;.;ﬁ ¢ dsidehis
o Ell'll-,'-".l'l..ill] § A reply nn,d last
Ravish Fanm, opportunity has
Village heen given of
Sultmypur, hearlng on dated
Tehsil Majii 23,12.2025,
belore
approplrate order
s passedl by the
Compelent
Authority
= .06+ | The vielator has
13 Nishan Singh, Parol Majri lénm'::'IlT'l:r:iil::lj 30 Ega; 1;3 00 r:uhmi!t:d ks
Sl ugamm reply and last
Village Paro, oot
Tehsil Majri hearing on dated
23.12.2025,
before
appropirate order
is passed by the
Competent
Authority
virpal Singh " Parol Majrl Unauthorised | 3711/28-06- | The violator has
" h';f]l.::,m-‘l# i Constructlon 2024 submitted his
2189, 1st + 2 Acre reply and last
Flour. Sector- opportunity has
38, ’ been s-“;;::d
i garing on
Chandigarh 23.12.2025,
before
appropirate order
is passed by the
Competent
Authority
15 Vikram Parol Majri Unauthorised | 3744/28-06- | The violator has
Singh Brar, Cunstruction 2024 submitted his
JR Brar 3 Acre reply ﬂn_cl last
Unauthorised opportunity has
Construction been given of
hearing on dated
23.12.2025,
before
appropirate order
is passed by the
Competent
Authority
i | Majri Unauthorised | 3733/28-06- | The violator has
e Er?]?: g;:: ::;au' s I Construction 2024 submitted his
Tehsil Majri 24 Kanal reply and last
Arca opponunity has
been given of
hearing on dated
23.12.2023,
before
appropimte order
s passed by the
Competent
e Authority
17 Amanyeer Siswan Majri Unauthorized | 2817/26-03- | The violator has
Singh S/o Godown in 8 2024 submitted his
Giyan Chand, Marle reply and last
I opportunity has
1503,Ambika been given of
Group Flat, hearing on dated
Maoliall 23.12.2025,
before
approplrale order
is passed by the
Compelent
‘ Authority
18 Brar Parch Majri Unauthorised | Seal 1014/ | The violaor has
Unauthorised Constructlon 17-04:2023 submitted his

) A
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Competenl
Authority
- T i der
PR, (S— i U"m"h{]fhﬂd 1786/ 02-07- Demalition ar
19 Dy HE o Construction 2024 issued on 21+
Unauthorised 7 K.anal Area 11.2025 10
| Constrnetion, remove the
| \-'ili:_xgt: 1 unauthorised
Siswa. Il‘,,rlhml_ (Consiruction
Majri with a period of
6 weeks
i - . 1 ||_h I'FIIHI 25{}3.'" ﬂ?-ﬂﬁ- Thﬂ ?iﬂ"atﬂr hﬂd
20 Dalhousie Siswan Malri Unautho e kil e
Public Schoaol in 10
Selio 1} Acre reply that area
a¢ ‘: ol falls under Lal
F_:J'[] ql Lakir, in addition
1:",";"“{: to this A.D.C(D)
illag Mohali has been
Siswan, intimated
Majri, S.AS. e
i regarding it.
2 Anil Kamar | Boothgarh Majri 30°40 Shed | 2295/31.07.2 Atrelur
S/o Subash fecl 023 demﬂl:shc;l on
Chander rfo 27.11.2043 to
5591, Milk B
Colony, ?nauthnr’m
Dhanas with a period of
6 weeks
n Kulwinder Rani Majra Majri 2 Kanal Wall | 364/8.1.2024 Structure
singh 50 Surrounding demolition
Gurmail scheduled on
Singh. 06.01.2026
Villaze Rani
Majra -
23 Jatinder Jayanti Majri Kharar Jayanti Majri | 3353/20-03- Demolition
Singh. Vilage To omaxe 2025 Drive scheduled
Jayanti Majri Road, on dt.19.12.2025
Approx. 200
L Gajj
24 liz Batra. G- Soonk Mohali Construction | 6759/26-11- Letter has been
31, Uppals o4 Rocms in 2024 written to SSP
Marble 7 Kanal area for Lodging FIR
marl-:ellé against the
sector-13, violator
chandigarh
25 Shukhjit Parachh Majri Hut 2316/ 31-07- Marter is
Nagara Clo Counstruction 2023 pending in
Unauthorised in | Acre appeal at the
arachh, Near
Senku road, iif}ft:i::w
majri., 5.A.8. 4
nagar
26 Surjit Singh Soonk Mohali Unauthorised | 597/23-02- Seuled
Sandhu S/o Construction 2023
Chandan 3 Acre
Singh Wo # ‘
239 Ph - |
Mohali
(9876251355)
27 Jassi and Rurki Pukhta Kharar Near Th
askn 05 :
kalesh Dath, Manana, ]Iﬁ%; 05 Demolished
khas Commergial
28 Yaondl Mad LA Sl
antlina adha Majri Unauthorised =
Chaulian dfo Cm“"unlﬂll I jl},_]}j 1 ﬁ'ﬂﬁ' DEI“U“ﬁ'hﬂd
ah, 3 Kanal g

e

— N

——awr

Construction,
Village Parch

reply and last
apportunity has

been piven af
hearing on dared

23.12.2025,

hefare

appropirate order
ig passed by the

l';}---—-p
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Chauhan 10 |
- (11, Po Chang
__ Shiml__f— T T -
--“‘"::;_t:n___#' [, Ronn, fani Majra IKhaint Commereinl | 2301/22-04- Semalinion
Village ol inD.§ Acrc 2025 order Issued vide
majii. latter nu. 2266
dL15-09-2025 &
now Demolition
f [rive echeduled
B Al Ll | ondu0601.2026
——l) i .I"Flh:ilmh.-; u?wT Togan [ harar Commerc il 2747/ 22:0)4- {Jnmulitilnn arder
. Janvi, Village in 100 Gaiji 2025 jssued vide letter
Togan ‘ no 2270/ 15-09- 1
: 2025 & nuw
Demolition
Drive scheduled
on d1.06.01.2026
H ' Si opan 1< harar — 1 Ttesidentail 4 2780/ 24-04- II'JEmu!uJ"nn order
& Tags::r;q’:;::gh . Commerciul 2025 issued vids Jeu;:r
Ram. \illage in 200 Gajj no 2589/ 18-07
Towan 2025 &. I’!ﬂ'r'-"
i [yemolition
Drive scheduled
on d1.06.01.2026 |
32 Basant and Kansala Kharar Commercial 2791/ 24-04- Dc_muhl fnr!
Anand. in 500-700 2025 order issued vide
village Gajj letter no 2592/
Lansala JE*ﬂ?-EﬂE? &
now Demolition
Drive scheduled
. on dt.22. 12.2025
33 Col. A.S. Karoran S.A.S. Nagar Residentail+ 2813/ 24-04- Demolition
Gill, Village Commercial 2025 order issued vide
Karoran Unauthorised letter no 2586/
Construction 18-09-2025 &
0.5 Acre now Demulition
Drive scheduled
on dt.26.12.2025
34 PCL Gateway Togan Kharar Chandigarh 2472/ 16-04- Demolition
Housing, Road, 2025 order issued vide
Village Togan Approx. 200 letter N0
gaj) 2743/18-09-2025
& now
Nemalition
Drive scheduled
R . on dt:06.01.2026
35 EH.B‘:IJ EIfE: Togan K harar (}“nmm:rcilarl 2769/ 24-04- Demolition order
vﬂiiz;;:ﬁn in 200 Gajj 2025 issued vide leter
" no 2796/ 25-09-
2025 & now
Demolition
Drive scheduled
= - on d1.06.01.2026
36 Msa;::l;p Parch K harar R-:s:iailntmi EHEWDEE-DE- De n‘I{ﬂ[ﬁ.ﬂn order
Village Parch, Commercial 2025 issued vide lerter
Kharar, o o no 3064/ 03-10-
S.A.S. Nagar - ONSUCHON 2025 & now
in 200 Sq, <y
Vard Demulumn
: Drive scheduled
3 Jasbir Singh, Soonk : . on d1.19.12.2025
Village Majel Fnﬂ::jdi‘il'mm . 1085/ 28-08- Penmliﬁun order
Sponk, Majri P l:f;;“ 2025 issued vide letter
ﬂ:lr:n ' no 3070/ 03-10-
2025 & now
Demolition
L Rantan, Soonk : 3_:' Il;lﬂlﬂ‘ﬁid;llicl
Village Malr e See | 2070/ 2508 [ Demalition e
Soonk, Ma)rl Smadh, 2025 , on order
& Resldential issued vide lewer
Uﬂﬂu[hﬂristd no 3073/ 3. 10
] Construction 2025 & now
500 Sq. Yds. Demolition
Drive scheduled |
v

d
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Karan Singh, Soonk . Aren i
“*’i“ﬂafg e (Et;::hnﬂnl 20297 28-03. ]*?:'L:t':%?mﬂ
; o struction Wwlitlon arder
Soonk. Majri in 100 $q 2025 issued vide Ir:::f:
Yds. Aren no 3076/ 13.19.
2025 & now
Demolitlan
Delve “hﬂdtﬂtd
Jaspal Singh, Soonk Majri near Asheam. | 20107 2808 on :IJ;,lﬂ.ll_z:lms
Village Hesidentinl clalidos
Enonk TRl : 2025 arder fssued vide
S00NK, Majil I.I.|1m|11mr|r..1:¢| lelier no 3067/
|l. !.H:.:I‘nh:linn (13-10.2025 &
2 Avre A now emolition
Drive scheduled
on di.19.12.2025
41 AR, Saind, Soonk Majri hear Pecr 2007/ 28-08- | Demolition order
Nillage Smadh, 2025 lssued vide letter
Soonk, majri Conmmercial no 3079/ 03-10-
(Storage 2025 & now
Room) in 500 Demolition
8q. Yds, Aren Drive scheduled
(Tin Shed) on dt.19.12.2025
42 Lakhan Soonk Majri Jnyonti Devi | 1996/ 28-08- Demolition order
Singh. Mandir Rond, 2025 issued vide letter
Village construetion no 3061/ 03-10-
Soonk, Majri ol residential 2025 & nuw
Construction emolition
in 500 Sq. Drive scheduled
Ys. on dt, 19,12.20235
43 Bhola S/o Togan S.AS. Napar Near Gym, 7188/ 20-05- | Demolition order
Sham Lal, Residential HC 2025 issucd vide letier
VillageTogmn ommercial in no 4060/ 14-10-
200 Gayj) 2025 & now
Demolition
Drive scheduled
on d1.06.01.2026
44 Pawan Kumar Karoran Majri Unauthorised | 141/ 16-06- | Demolition order
. Billy Goat, Construclion 2023 issued vide letter
Village | Acre no 4069/ 17-10-
karoran 2025 & now
Demolition
Drive scheduled
on di.26.12.2023
45 Gurbachan Karoran Majri Unauthorised | 1419/16-06- | De malition order
Singh S/o Construction 20623 issued vide letter
Inderjeet I Acre no 4066/ 17-10-
Singh. 2025 & now
Karoran Demolition
Drive scheduled
on dt.26.12.2025
45 Ram Kumar, Tecra Kharar Opp. PCA 3720/ 09-06- | Demolition order
Village Teera, Stadium, 2025 issued vide letter
(Campa Wali appox. 200 no 4192/ 17-10-
Fizz) Gajj 2025 & now
Demeolition
Drive scheduled
) N an dt.06 01.2026
47 Rinku, Sainimajra Kharar Sainimajra, 1366/ 20-05- | Demolition order
Village Omaxe road, 2025 issued vide letter
Sainimajra Approx. 100 no 4195/ 17-10-
Gaj) 2025 & now
Demolition
Drive scheduled
I o on dt.06.01.2026
48 Rakesh, Togan Kharar Commercial | 2835/24-04- | Demalition order
Village Togan in 200 Gajj 2023 issued vide letter
no 4259 24-10-
2025 & now -
Demolition
Drive scheduled
on d1.06.01.2026
49 Shiva Teerd [<harar Opp. PCA | 3208/20-05- | Demolition order
Arociats, Staclium, 2025 issued vide leter
Village Teera appox, 200 no 4262/ 24-10-
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Gajj —
2025 & now )
Demolition
= I}li\rc Hh!dultd
Verma Toys Teera Kharar Oppo. PC | 3757/ 16.06- irl}n 4L.06.01.2026
Shops Gift Stadium 2025 isi:rcr:ilu'.?!“ Order
and Toys, (Commercial no 42 E:;: r;;:';:t; :
Village Teera in Appros. hr i
100 Gajj) Demolition
Drive scheduled
on d1.06.01,2026
51 Shri karishna Teera Kharar Opp. PCA | 1309/20-05- Demolition order
Pant Food Stadium, 2025 issued vide letter
plazqa, appox. 200 no 4274/ 27-10-
(Vaishnu Gajj 2025 & now
Dhaba V/s Demolition
Shri. Drive scheduled
Karishna on dt.06.01.2026
Restaurant),
Vilags Tens Kl Sainima 1320/ 20-05 Demolilion order
ja Singh, Sainimajra jarar ainimajra, 120-05- | I i
# Ba‘i?i I?:gfh ; QOmaxe rJnﬂtI, 2025 |.'=.5Lhe::rtlt;n::r dIE ;Efﬂgr
Sainimajra r"nPPqu;ii 100 nf-‘é ;:5 A
Demolition
Drive scheduled
on dt.06.01.2026
53 K.S. Group, Togan Kharar Opp. Petrol 3377/ 20-05- I_:Jemnlrt{gn order
Village Togan Pump, village 2025 issued vide letter
Togan, no 4277/ 27-10-
Approx. 100 2025 &!rjnw
Gajj Demolition
Drive scheduled
on d1.06.01.2026
: o= 5CA | 3401720-05- | Demolition order
54 rﬁdl;uﬂt":;lﬂ Teera Kharar Slztjnpdium, ofes e ide letEr
'l.‘eem appox. 100 no 4298 127-10-
Gajj 2025 & now
Demaolition
Drive scheduled
on d.06.01.2026
i inimaj AS. Nagar | Sainimajra, 1342/ 20-05- | Demolition order
> KE,E:E:: : Sl | > e Omaxe rjoad, 2025 issued vide lerer
Sainimajra Approx. 100 no 4389/ 31-10-
Gaj) 2025 & now
Demolition
Drive scheduled
on d1.06.01.2026
56 Gursharan Majri Majri Commercial | 2683/22-04- | Demolition ordar
Singh, in 200 Gajj 2025 issued vide letter
Village Majri no 5439/ 28-11-
2025 & now
Demolition
Drive scheduled
on d1.22.12.2025
<o Verme Teera Kharar Opp. PCA | 3331/20-05- | Demolition order
Welding Stadium, 2025 issued vide letter
Works, appox. 100 no 5275/ 28-11-
Villege Teera Gaj) 2025 & now
Demofition
Drive scheduled
— - on dt.06.01.2026
58 Surji_t Singh, | Skingariwala Majri RESME!]H;“ 33717 16-09- | Demolition order
v VO3, no 5070/ 13-11-
Wala, Majri Aren E[IESE:?:, ]nln:v
Demolition
Drive scheduled |
. - on dt.19,12,2023
39 Inderjeet Soonk Majrl | Unauthorised | Seal 1015/ | The violator was
F'ﬂsl' Bal, Construction | 17-04-2023 colled for
Village Soonk personal hearing
on §.9.2025 and
submitted his__
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. representation, |
action will he
intiated as per

law,
= Mairi Unawthorlsed | 1427/16-06- | The violator was
*.‘ /’Jml Singh Karoron 'I Constructlon 2021 called for
f 60 Sl Sh. 2 Acre persanal hearing
Gurbaksh on 8.9.2025 and
. submilled his
Emg'.'h rcprtscnlatinn
13‘35“‘::?1:’;‘::':1“ action will be
Farnn, WiE intiated as per
l h:l;.\lﬁjiu sl
- AN 3 lolator was
; Karoran Majri Unauthorised Idl;.; é{;ﬂﬁ Thc’::”ﬂl Al
61 t:!“jilsm o Cm;sﬂ:ﬁjﬂﬂ persmmlﬁ:‘éejarindg
Lakhian on 8.9.2023 an
Sh. Arbind | submitted his
Manjit Singh, representalion,
Village action will be
Raroan intiated as per .
law,
-06- he violator was
Majri Unauthorised ""HEE 01 T catled for
62 Rana iqbal Rararon Construction é ersunal hearing
Singh Jolly 2 Acre on 8.9,2025 and
Slo Parmeer 5uhmillcd!1f5
S‘Ingh 1011}}'. repn‘:Efﬂlﬂ“‘-""*
Bakund Farm, action will be
Karoran intiatcd as per
i
S 2

iig
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